
IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

EXECUTION APPLICATION NO. 41 OF 2023 
(OLD M.A. NO. 16 OF 2023) 

IN 

O.A. NO. 94 OF 2021 

 

IN THE MATTER OF: 

   HAIDER ALI        APPLICANT 

VERSUS 

UNION OF INDIA & ORS       RESPONDENTS 

 

INDEX 

S.NO. PARTICULARS PAGE NO. 

 1. Memo of Parties 1-7 

2.  SUPPLEMENTARY REPLY ON BEHALF OF THE 

CRICKET ASSOCIATION OF BENGAL [‘CAB’], THE 

ADDED RESPONDENT NO. 5/THE RESPONDENT 

NO. 12 ALONG WITH SUPPORTING AFFIDAVIT. 

 

8-12 

3. ANNEXURE ‘A’.  

A true copy of the Notice Inviting Tender dated 30 

January 2025 issued by ‘CAB’. 

13-19 

9. Proof of Service 20 

 

  

 

PLACE:- New Delhi          

      Through:- 

DATE:-   .01.2026 

 

PRIYATA CHAKRABORTY, 

Advocate for Added Respondent No.5 

16/12, Semal Road, Shipra Suncity, 

Indirapuram,Gaziabad, U.P-201014. 

Email-priyatachakraborty1992@gmail.com 

Mob-8777346969. 
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Priyata Chakraborty <priyatachakraborty1992@gmail.com>

Advance Copy Service of the Supplementary Reply Affidavit on Behalf of CAB
The Added Respondent No.5 / The Respondent No. 12
Priyata Chakraborty <priyatachakraborty1992@gmail.com> 7 January 2026 at 12:48
To: gigicgeorge.adv42@yahoo.in

---------- Forwarded message ---------
From: Priyata Chakraborty <priyatachakraborty1992@gmail.com>
Date: Wed, 7 Jan 2026 at 12:37
Subject: Advance Copy Service of the Supplementary Reply Affidavit on Behalf of CAB The Added Respondent No.5 /
The Respondent No. 12
To: <Gigicgeorge.adv42@yahoo.com>, sanobar ali Qureshi <sanobaraliqureshi@gmail.com>

 Sir,

Re:  BEFORE THE NATIONAL GREEN TRIBUNAL 
               PRINCIPAL BENCH, NEW DELHI
             Execution Application No. 41 of 2023
                                            in
               Original Application No. 94 of 2021

Haider Ali                                                   ...Applicant
                                          Vs
Union of India & Ors.                               ...Respondent(s)

Please find attached the Supplementary Reply Affidavit on behalf of CAB The Added Respondent No.5 / The
Respondent No. 12 in the above mentioned Execution.

Please acknowledge this email as advance service.

Yours faithfully,
Priyata Chakraborty
AOR for Added Respondent No.5/Respondent No.12.

Encl:-a/a.

Supplementary Reply Affidavit.pdf
2139K
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